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15.1.93 

c. A. T. Bench, JAIPUR 
orders C.P.No. \ /93 

Mr. Virendra Lodha - counsel for the petitioner 

Mr. v.s.Gurjar - counsel for respondents. 

The learned counsel for the respondents 

subnits that the order has been complied with 

and he bas supplied a copy of the compliance 

order to the learned counsel for the petitioner. 

The learned counsel for the petitioner submits 

that he has received a copy of the compliance 

order. ln the light of the submissions made 

by the parties the contempt petition is diSmissed 

and the notices discbarqed. 
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